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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

' NEW DELHI
o ——— , 4
OA | BAPERPCCP No. 940 19 91
‘ Nand Lal Modi . In person
APPLICANT (8) COUNSEL
! . . VERSUS
Uu.o.I.
RESPONDENT (S) COUNSEL
Date Office Répon Orders

27,

| ﬁ)j

23.4.91.
- Present : Applicant in person.

Heard. The applicant withdraws the
application with-permission to file a fresh OA
according to law. The application is

" accordingly dismissed as withdrawn with
permission to file a fresh OA, if need be.
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